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(e) as a part of Make in India Programme, whether Government would decide

to meet the demand fully internally?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) As per CCO, closingstock of coal (as on 31.3.2016) was 65.11 Mte.

(by During the year 2015-16, the annual consumption (supply) was 831.79 Mte.
(¢) During 2015-16, the domestic coal production was 638.05 Mte.
(dy Total import of coal was 199.88 Mte. during 2015-16.

(e) On account of increased production by Coal India Ltd. (CIL) in 2015-16,
coal imports have fallen from 217.78 Mte in 2014-15 to 19988 Mte in 2015-16.
The trend of fall in import of coal has continued in 2016-17 wherein for the period
April-May 2016-17, coal imports have reduced by around 5% as compared to the
corresponding period in previous year In order to meet coal demand internally, a
roadmap has been prepared by CIL to enhance production of coal 1 Billion Tonnes
by 2019-20. This includes capacity addition from new projects, use of mass production
technologies and identification of existing on-going projects with growth potential.
As per the current mport policy, coal is kept under Open General License (OGL)
and consumers are free to mmport coal from the source of their choice as per their
contractual prices on payment of applicable duty. However, keeping in view of
enhanced domestic coal production, steps are being undertaken to substitute imported

coal with domestic coal.
Royalty rates on coal

12311. DR. BHUSHAN LAL JANGDE: Will the Minister of COAL be pleased

to state:

(a) whether the royalty rates on coal are different for power and non-power sectors

in Chhattisgarh while 85 per cent coal has to be supplied to power sector; and

(by whether Government proposes to approve the proposal of the State Government
to enhance the rovalty by revising it to the tune of 30 per cent of the base price

in place of existing 14 per cent ?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) The rate of royalty on coal is same for both power and non-power sectors.

(by MOC has received request from State Government of Chhattisgarh to increase
the rate of royalty from existing 14% to 30%. A Study Group has been constituted

T Original notice of the question was received in Hindi.
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to consider the revision of rate of royalty. Final recommendation of study group is

under consideration.
Poor enforcement of safeguards at coal mines
2312. SHRI T. RATHINAVEL: Will the Minister of COAL be pleased to state:

(a) whether it 1s a fact that a human nights group has claimed that abusive laws
and the poor enforcement of safeguards at coal mines are leading tribal communities

to oppose expansion of coal blocks;

(by whether 1t 1s also a fact that the said group has also alleged that the Central
and State Governments do not care to speak or listen to the vulnerable adivasi

communities whose lands are acquired and forest is destroyed for coal mining;
(¢) if so, the details thereof, and

(dy whether these allegations were part of a conspiracy to derail the development

and progress of the country?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYALD): (a) to (d) No instance of abusive laws and poor enforcement of safeguards
at coal mines of Coal India Ltd. (CIL) has come to the notice of Government. Further,
in CIL, tribal people/vulnerable Adivasi Communities whose lands are acquired are

given additional benefits as per the provisions of Rehabilitation and Resettlement
(R&R) policy of CIL.

Coal production
2313. SHRI A. K. SELVARAI: Will the Minister of COAL be pleased to state:

(a) whether it is a fact the record coal production last fiscal allowed public
sector behemoth the Coal India Ltd. to augment sales via lucrative electronic auction

route to firms with captive power plants and power generators;

(by whether 1t is also a fact that the rise in e-auction sales boosted the company's

annual sales by ¥ 2,500 crore;

(¢) whether the 58 million tonnes of coal sold under spot e-auction was 11 per
cent more than that of fiscal year 2015; and

(dy whether the company has garnered 33 per cent higher prices compared to
the notified rate through e-auction?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) to (d) Sales through e-auction were augmented in 2015-16 through



